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POSTAL, TELl!GRAPH AND TBLEPHONB 
FACn.JTIES.1N KERALA 

2201. SHRI V ASUDEV AN NAIR : 
Will the Minister of COMMUNICA-
TIONS be pleased to state : 

(a) whether the POSt Master General, 
Kerala Circle and the Centtal Govern-
ment have received representations 
from M.Ps and M~.As regarding the 
absence of postal, telegraph aDd tele-
phone facilities in the high ranges (Ud-
umbanchola, Peermade, Devikulam 
Ta1uks) of Kerala State; 

(b) whether any steps are proposed 
to be taken to meet the barest minimum 
requirements of the people; and 

(c) if so, the details thereof 'I 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. Ie. 
GUJRAL) : (a) Yes. 

(b) and (c). As a result of the ex-
amination of the representations, Sanc-
tion for opening six new Post Offices 
have been issued. Three poposals are 
under examination. There are 91 post 
offices in these areas at present com-
pared to 51 offices at the commence-
ment of ill Plan. By the end of 1970-
71, about new 38 post offices are likely 
to be established. 

Telecommunications 
There are 6 Telephone Exchanges, 9 

Public Call Offices and 15 Telegraph 
OfIices at present. Sanctions have been 
issued for opening two more Telephone 
Exchanges, one Public Call Office and 
one Telegraph Office. Proposals for 
opening 4 Telephone Exchanges, 8 Pub-
lic Call Offices and 6 Telegraph 0fIices 
are under consideration of the Post-
master General, Trivandrum. 
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LossEs TO POSTS AND TELI!GllAPBS 
DEPAllTMENT 

2205. SHRI NANIA GOWDBR.: 
wm . the Minister of COMMUNICA-
TIONS be pleased to state : 

(a) whether it is a fact that the Post 
and Telegraphs Departments have been 
incurring a los!! of RI. 13 crores annu-
ally; 

(b) if so, the reasons therefor; aad 
(c) the action proposed to be tabm 

by Government in the matter? 
THE MINISI'ER OF STATE IN 

THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. K. GUJ-
RAL): (a) The Posts & Telegraphs 
Department incurred a loss only in 
1965-66 and 19~7 of RI. 5.35 crores 
and RI. 3.10 crores respectively. 

(b) The loss was mainly due to in-
crease in expenditure arising from en-
hancement in the rates of Dearness Al-
lowance to Central GO'Vemment Em-
ployees from time to time as well 
as to general sluggishness in trade and 
industry affecting the revenues adverge-
Iy. 

(c) Telephone Tariffs were iacreased 
from January, 1966. Gertain POI!Sal. 
Telegraphs and Telephone tariffs have 
been increased from July/August. 1967. 
A Tariffs Enquiry Committee has been 
set-up for formulation of principles for 
fixation of tari1fs and also to suggest 
other measures for improvement in the 
finances of the Department. Further 
action will be taken on receipt of the 
recommendations of the Committee. 

SURATGRAH FARM 

2206. SHRI NANJA GOWDER : 
Will the Minister of FOOD AND AG-
RICULTURE be pleased to state: 

(a) whether it is a fact that the 
Suratgrah Agricultural Farm is incur-
ring a loss of 15 to 20 Iakhs of rupees 
annually; 

(b) if so, the reasons therefor; and 
(c) the action taken by Government 

thereon? 
THE MINISTER OF STATE IN 

THE MINISTRY OF FOOD. AGRI-
CULTURE, COMMUNITY DEVE-




